Filing under clnuse (d) of sub-regulation (5) of regulation 31 of the IBBI (Liguldation Process) Regulations, 2016

Annexure

Name of the corporate debtor: AETHON ENERGY LLP; Date of commencement of lguldation: 08-06-2022; List of stakeholders ns on: 08-08-2022
(Amount in %)

SL Category of stakeholders Summiry of clalms Summary of claims [ Amount of | Amount | Amaount of | Detalls n [Remarks, it
No. recelyed ndmitted contingent |of elalms |clalms under| Annexure any
clalms | rejected | verification
No, of Amount Nuo., of Amount
claims clulms
1 Unpalid insolvency resolution process costs NA il
2 Liquidation costs Incurred till date NA Nil
3 Secured financial creditors NA | Nil
4 Unsecured financial creditors NA 2 Nil
5 Operational creditors (Workmen) NA 3 Nil
6 Operational creditors (Employees) NA 4 Nil
7 Operational creditors (Government Dues) NA 5 Nil
8 Operational creditors (other than Workmen, 3 9,847,342 3 9,135,846 Nil 51,496 NIl 6 Nil
Employees and Government Dues)
9 Other stakeholders, if any (other than financial NA 7 Nil
creditors and operational creditors)
Total 3 | 987,342 | 3 | 935846 | NI | 51,496 [ Nl
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Annexure-1

Name of the corporate debtor: AETHON ENERGY LLP; Date of commencement of liquidation: 08-06-2022; List of stakeholders as on: 08-08-2022

List of secured financial ereditors
(Amount in %)

SI.| Name | Identification [Details of claim Detalls of claim admitted Amount [Amount/Amount| Amount of |Remarks,
No| of No. received of of any |of claim| claim if any
creditor] Date [Amount{ Amount |Nature/Amount| Whether | Details | Amount | % share [contingent] mutual |rejected| under
of |claimed|ofclaim| of |covered| security of | covered | intotal | claim | dues, verifieation
receipt| admitted| claim| by Interest |Security] by amount that
security| relinquished? [ Interest|guarantee|of claims- may be
interest| (Yes/No) admitted set off
NA
Annexure-2

Name of the corporate debtor: AETHON ENERGY LLP; Date of commencement of liquidation: 08-06-2022; List of stakeholders as on: 08-08-2022

List of unsecured financial creditors
(Amount in %)

SL |[Name of | Identification Details of claim Details of claim admitted Amount of | Amount |Amount | Amountof [Remarks, if
No. |creditor No. received contingent of any [ofclaim |claim under any
Date of |Amount |Amount of| Nature | Amount |% sharein | claim mutual [rejected |verification
receipt |claimed claim |ofclaim |covered by total dues, that
admitted guarantee |amount of may be
claims set off
admitted
NA
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Annexuye-3
Nume of the corporate debtor: ALTHON ENERGY LLP; Date of commencement of liquidation; 08-06-2022; List of stakeholders as on: (18-08-2022

List of operational ereditors (Workmen)
(Amount in Z)
Sk Nameof | Name of [Identification| Detalls of claim Detalls of clalm admitted Amount |Amount{Amount |Amount of|Remarks,
No.| authorised |workman No, recelved of of any |of claim claim if any
representative Date off Amount| Total | Amountof |Nature[% share In [contingent mutual |rejected | under
ifany recelpt|claimed | amount | clalm for the | of total claim | dues, verification
ofelalm|  perlod of | clalm |amount of that
admitted| twenty-four claims may he
months admitted set off
preceding the
liguidatfon
commencement
date
NA
Annexure-4

Name of the corporate debtor: ALTHON ENERGY LLP; Date of commencement of liquidation: 08-06-2022; List of stakeholders as on: 08-08-2022

List of operational creditors (Employeces)
(Amount in %)

Sk Nameof | Name of [Identification] Detalls of claim Detalls of claim admitted Amount off Amount{Amount | Amount of| Remarks,
No.| authorised |employee No, recefved contingent| of any [of claim claim if any
representative Date off Amount| Total Amountof | Nature|% share | claim | mutual [rejected under n\
ifany recelpt| claimed| amount | clalm for the [of claim| in total dues, verificatio
ofclaim |  period of amount that
admitted| twelve months of claims may be
preceding the admitted set off
lquldation
commencement ’
] e date T
NA e ’.'\” 'JW

Ip-P01048/
2017-2018/

Page 3 of 6 \[,




08-08-2022

Anncxurc-s
te of commcncemcnl of liquidation: 18-06-20223 List of stnkeholders ns on:

ON ENERGY LLP; Dn

Name of the corporalc debtor: AETH
erationn! creditors (Guvurnmem Ducs)

List of op

attachmen removed?
(Yes/No) admitted
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Name of the corporate debior AETHON ENERGY LLP:

List of operational eveditors (0Eher than Wekinen,

Annexure

Date o sommencement of Hquidation: 08-08-2032;

List of stakeholders ns o O8-08-2022

Euplayees and Government Dues)
- _ (Amount in %)
Sk | Nawe ofersditor/ ldeat Details of olaim Detadls of cldm wilmitied Amon | Amount [Amounnt Amount of [Romnrks,
Ne atio roeivad neot [ofany fof elnim | elatm under I any
N [ Dateof | Amount Amount off Nutweeof | Awount [Whether Amoun | % share [contin [ mutual [rejected | verification
revelpt [ claimed | elalm elalm covered by | Ten/ t I total | gent | dues,
admitted Hewor  Jattachin [covere [mwmount [elatm | that
Mtachiment | ot | dby | of may be
pending  fromoved [gunean | clalms setolr
dlspoxal ? e fadmitte
(Yes/No) Al
1] Nondio{india) 082022 1203300 | 2 a7403 NA NA NA 26% Nil Nil | 45,807 Nil Rejected
Solatrons India due o
Private Limitad mismatch
with the
books of'
tecounts
Manish Trading 072022 4, 4,013 L0013 NA NA NA 480 Nil Nil Nil Nil NIl
Company
sl Srar 07072022 [ 2,70.020 204,340 NA NA NA 8% Nil Nil 3,680 Nil Rejected
Metcraft due to
mismatch
with the
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Annexure-7

Name of the corporate debtor: AETHON ENERGY LLP; Date of commencement of liquidation: 08-06-2022; List of stakeholders as on: 08-08-2022
List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in )

SL| Name of |Category of| Identificatio Details of Details of claim admitted Amount [Amoun (Amoun|Amount of|Remarks
No|stakeholde |stakeholder n No. claim received of |tofany| tof claim yifany
r s Date [Amoun[Amount|Natur| Amount | Whether [Amount | % share|contingen|mutual| claim | under
(preference of t |ofclaim| eof |coveredby] lien/ |covered | intotal | teclaim | dues, |rejecte |verificatio
shareholder receip|claimed|admitte [claim | lienor [attachmen| by |amount| that | d n
s / equity t d attachmen| t  |guarante |of claims may be
shareholder t pending |removed?| e  |admitted set off
s/ partners disposal | (Yes/No)
/ others)
NA
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